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 C.P. No. 214/73(4)/NCLT/AHM/2017

Coram:  Hon! ‘ble Mr. BI (I RAVEEND} DRA BABU MEMBER JUDICIAL
~ Hon'ble Ms. MANORAMA xum:im MEMBER JUDICIAL

‘F'Yogendra Kumar Bansal.
Plethico Pharmaceuticals Ltd.
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A L&amed Advocate Mr. Rajesh \!aghaszya ib Lea "?f‘s:‘%ed Advocate
. pres;en’r for Petitmner None present for Respondent ' -
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' Reﬁpﬁndent shall file reply within three weeks serving copy in advance to other side.
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List the matter on 28.11.2017.
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